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THE MINISTER OF STATE IN THB 
MINISTRY OF PINANCB (SHRI 
lANARDHANA POOJARY) : (a) Tho Lie 
lives. loans for the purchase of tlats under 
"Own YOLlr Apartment'9 Scheme. and 
house in Bombay and Calcutta and only 
for the purchase of houses in Madr~. 

(b) No, Sir. 

(c) There is no Apartment Ownership 
Act in Delhi by virtue of which each apart­
ment together with its undivided interest in 
the common areas and facilities appurtenant 
thereto is a separate unit of immovable 
property within the meaning of Transfer of 
Properey Act, 1882 which is capable of being 
transferred by way of sale, mortgage. lease, 
gift, exchange etc. For the purpose of LIC 
loan under "Own Your Apartment" Scheme, 
mortgage of the flat is essential. 

ForeigD Debt Repayment Liability as a result 
of rile In value of Dollar 

*152. SHRIMATI GBETA MUKHER­
JEB: 
SHRI C.P. THAKUR: 

Will the Minister of FINANCE be pleased 
to state: 

(a) the foreign debt repayment liability 
for thc years 1984.8~, 1985-86. 1986·87 and 
1987-88 according to the current reckoning; 

(b) wheth~r our annual burden of debt 
serviCing obligation wiII increase as a result 
of risc in the value of dollar; and 

(c) 'if so. the details thereof? 

THE MINISTER OF FINANCE AND 
COMMERCE AND SUPPLY (SHRI 
VISHWANATH PRATAP SINGH): (a) 
The present estimate of India's foreign debt 
repayment liability _is as follows :-

Years (Rs. in Crores) 

1984-8S 
1985-$6 
1916-87 
1987.88 

1175 

1438 

2010 

2396 

(b) and Cc) • The entire external debt is 
DOt repayable in U.S. Dollars but in a mix 
of CUttCDcies_ The debt denominated in 
Donar II Dot aIfocted by the (fhanps ill 

Rupee-Dollar exchange rates as the repay­
ments are to be made in Dollars. However, 
the debt burden expressed in rupees' would 
change as a result of changes in value of 
dollar depending upon the exchange rate 
changes. 

Los. to Indian Banks due to Non-Paymeat 
of loaD. by a Shipping Compauy of 

SJaaapore. 

*154. SHR.I C. JANOA REDDY,: 

DR. A.K. PATEL : 

Will the Minister of FINANCE bo pleased 
to state: 

(a) whether six Indian banks are likely 
to suffer a Joss of about Rupees 10 crores 
due to default in re-payment of ]oans 
amounting to several crore dollars by a 
shipping company of Singapore: 

(b) if so, the detailed facts in this rcsard; 

(c) the lapses committed by each of these 
banks including any loophOles in the proce­
dure of granting loans; and 

(d) the precautionary measures taken by 
the banks to safeguard their loans completely 
against any possibilities of losses and details 
of the action taken immediately on lettin, 
first indications of heavy recession in the 
shipping industry? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) to (d). 
In accordance with the provisions contained 
in the relevant statutes and in accordance 
with the practices and usages customary 
amoDg banks. information in relation to the 
individual cOllstit'uents of banks cannot be 
divulged. 

However. in view of the importance of 
the transaction in question, Reserve Bank hu 
been requested to look into the matter and 
examine whether sound banking norms bave 
been observed by the co~ed Indian banks 
in respect of their exposure to the Shippiol 
Company. 

IDcome tax raids II 80.., 
*155. SHRt SYED MASUDAL 

HOSSAl~: Will the Minister of FINANCE 
be pleased to state : 



, tal whether the 'IDcomo Tax .uthoritJea 
·~i eoDducted ratda In BombaY iii tbe 

, ~t pilt; 

(b) whether the .aid raids covered film 
pcnonalities alao; 

(c) if 80. the results of the saiel raids on 
ftlm l*"Ioulities toptber with their parti. 
~n; , 

(d) whether they were also arreated and 
are boina prosecuted; , 

(e) if 10, the details thereof; and 

(f) if not, the reuoDS for the lame? 

THE MINISTER OP STATB IN THE 
MINISTRY OF FINANCE (SHRt 
JANARDHANA POOJARy): <a) Yes, 
Sir. 

(b) No, Sir. 

(c) to (0. Does Dot arite. 

Sapply 01 Su))..tudard Flreltrickl to ladia. 
Iro. aDd Steel Company Limited 

*156. SHRI PURNA CHANDRA 
MALIJC : Will the Minister of STEEL, 
MINBS AND COAL be pleased to state : 

~a~ whether the firebricks supplied to 
Indian Iron and Steel Company Limited are 
sub.standard; . 

(1,) if so. the details thereof; 

(c) whether aD)' action has been takon 
apJalt those who are supplying the fire.. 
bricks; 

(d) if 80, the oature of action taken; and 

(e) if Dot, the reasoDS therefor? 

THB MINISTBR OP STEEL, MINPS 
AND COAL (SRlll VASANT SATHE): 
(a) No, Sir. 

(1) to (0). Do'oot arile. 

..-dOD ia output 01 .... 'e Steel 

*157. SHRlMATI JAYANTI. PAT-
NAIIC : Will the Minister of STEEL, 
MINES AND COAL be. pleued to atate : 

(a) wbeth .. there hal boell a ltaPation 
in tho output of ..... bl. steel in the CO\1Dtl'J; 

(b) if 10, the rouODl th_t; an4 

(c) the steps taken to. raiao the output 
of saleable Itee1? 

THE MINISTEll OP STEEL, MINES 
AND COAL (SHRI VASA~T SATHE): 
(a> to (c). Tho production of saleabie steel 
in the country dUring the last five years and 
pr~uction plan for 1985..:86 is tabulated 
below: 

Year Main Producen 

19~81 6304 
J 981·82 7257 
1982.83 7293 
1983-84 6397 
1984-85 (ast.) 6980 
1985.86 (Plan) 7620 

('000 tonnes) 
Mini Steel Tota) 

Plants 
1954 8258 
2032 9289 
2040 9333 
1976 8273 
1795 877S 
1900 9520 

Production depends on various factors 
like the health of the plants, adequate avana .. 
bility of the right qua)j·ty of inputs and the 
market needs. Efforts are made to attain 
high capacity utilisation by proper mainte. 
nance and inputs of the desired quality. 

As a 10Dg term lIleasure output of steel 
in the country will also be increased by 
technological upgradation of existing plants 
and setting up of new steel plants. 

For improving th e capaci ty utilisation of 
mini steel plant!, facilities like expansion of 
existing units, free divenification, forward 
integration, installation of conti.l;luous casting 
machines etc: have been extended. 

India's POJitiOD in World Diamond Market 

*158. SHRI R. ANNANAMBI: Will 
the Minister of COMMERCE AND 
SUPPLY be pleased to state : 

, (a) whethu the value of diamonds ex .. 
ported during the year ended OD 31 Decem· 
ber, 1984 was R.I. 1182 crores which 
indicated ooly a marainal increase over the 
previous year's export of RI. 1162 crOtes; 

(b) if "0, whether the decJinms value of 
the export indicates that India is losiol ita 
,rip OD the world diamond market ; aad 

. . 

(c) if so .. the reasons thorefor ? 

TSB MINISTEll OF FINANCB AND 
COMMBIlt.:. AND StJPPI-Y (SHBl 


